
CENTRAL ADMINISTRATIVE TRIBUNAL 

CALCUTTA BENCH 

O.A. 1416/1996 	 Date of order: 21.01.2002 

Presnt: 	Hon'ble Mr. Justice G.L. Gupta, Vice-Chairman. 

Hon'ble Mr. B.P Singh, Administrative Member. 

SURAJ RAM 

- VERSUS - 

UNION OF INDIA AND ORS. 

For the appalicant : None. 

For the respondents : Mon6.• 

ORDER 

None is present for the applicant even at the time of second 

call. The application is dismissed for default. 

Member (A) 	 Vice-Chairman. 
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